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operation of the Roychowk Fishing
Harbour in West Bengal to the State
Fisheries Development Corporation
has been kept in abeyance;

(b) if so, what are the reasons
therefor; and

* (e) whether Government propose
to reconsider the proposal in view of
the fact that the S.F.D.C. would
ensure better service since it had
developed the infrastructure of the
shore facilities at the harbour?

THE MINISTRY OF AGRICUL-
TURE (RAO BIRENDRA SINGH):
(a) to (c) Final decision on the pro-
posal of Government of West Bengal,
to entrust the management of Roy-
chowk Fishing Harbour to the State

Fisheries Development Corporation,
has not yet been taken.
2069. [Transferreq tg the 23rd

March, 1983].
Social Forestry in Orissa

2070. SHRI JAGADISH JANI: will

the Minister of AGRICULTURE be
pleased to state:

(a) when was the Socia] Forestry
Scheme introduced in the country.

(b) the names of the States cover-
ed under the Scheme so far:

(¢) whether the Scheme has been
introduced in Orissa;

(d) the details of the Central assiste
ance provided to Orissa for imple-
menting the Scheme; and

(e) the details of the work done in
that State under the Scheme so far?

THE MINISTER OF STATE IN
THE MINISTREY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA):
(a) Centrally Sponsored Social Fores.
try Scheme including -Rural Fuel-
wood Plantation was introduced in
the country in the vear 1980-81.

{b) All the States and Union Terri-
tories of Arunachal Pradesh, Mizoram,
Delhi and Goa, Daman & Diu are
covered uynder the scheme so far.
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(¢c) Yes, Sir, S

(d) Year-wise Central Assistance
released to the State is as under:

Year Rs. in lakhs

1980.81 1422
1981-82 2340
1982-83 56.88

(e) The details of work done are
as under;

T 1980-81 1981-82 1982-83
Achievements Targets
) 1. Advance work (in ha.)

3839 5820 4000

2. Plantations (in ha.)
— 3839 5820
3. Raising of seedlings for free

distribution (in lakh)
— 6.10 64

Directions for qistribution of surplus
land

2071. SHRI F. M. KHAN: Will the
Minister of RURAL DEVELOPMENT
be pleased to state the details of the
directions issued to the State Govern-
ments under the Prime Minister's
revised 20 Point Programme to accele-
rate the pace of implementation of
steps for quicker distribution of sur-
plus land? 2T T Tl

THE MINISTER OF STATE IN
THE MINISTRY OF RURAL DEVE-

LOPMENT (SHRI HARI NATH
MISHRA): The Government of India
have been actively assisting the

States by offering guidelines, monitor-
ing the progress of implementatipn‘
pointing out deficiences and suggesting
measures to make them good. The
States are being urged from time to
time to take all necessary measures
for the implementation of agricultural
land ceilings, distribution of surplus
land and compilation and updating of
land records by removing all adminis-
irative and legal obstacles. The State
Governments have been advised te
give particular attention to the dis-
posa] of cases relating to surplus land

PN



121 Written Answerg

pending in the courts. State Govern-
ments have been advised to streng-
then the legal machinery to ensure
quick disposal of pending cases and
lo gear up the revenue administration
for quick disposal of surplus land in
accordance with the new 20 Point
Programme,

Formation of a Khalistan Govern-
’ ment in Exile

2072. SHR1 SATYA PAL MALIK:
Wil} the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government are aware
of the self-styled Chairman of the
Nationa] Council of Khalistan Dr.
Japgjit Singh's move to purchase an
island in the Arabian Sea t{g form a
Khalistan Government in exile and to
carry aut his secessionist activities
from the jsland; and

(b) if so, what js Government’s
reaction thereto? - ’

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI A. A. RAHIM): (a)
No, Sir, Government have no such
information.

(b} Does not arise.

AT CWEA & W/ qo
w w A

2073 WY QIR AW WETAA ¢

18 MAR. 19831

-1.

to Qiestions 122

M g A7 gz qaw & Fw
Fa fF

(%) 1980 & 1982 ¥ awi &
MM B # FAkEw FHAw &
wia fray gw amy oy

(@) 37 asfi % § fraq am
Tz gU B fray 9 o fagwm
&, M=

(w) wwm wafy ¥ Sum F97
qaT UIFATT AN FIAFT 9T

fraar-feqar =qg femr mra
sfa warew # wew wel (MY

aiE wEkAW) ¢ (F) WX (@)
1980 % 1982 ¥ awt ¥ < ama
w7 gl ¥ dEw a9y F9 gu gen
#r gfamaar ga IvAT  FTAFIE
faaon § & T &4 |

o

a3 gu aEt #1 afawwer &
aR H fu AFSET USHT[EA  qAH
Sl § TFF F1 I I & A T
9z 97 T@ & AT

-~ o~ —

(7) smerdy  TEifEw Usy
ST ¥ a®wd ¥y T W & AT
T g2 9T T &1 FEw a



